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Shri Namdhari: In view of the fact 

thŝ t 0rice is the Hood of rishis and 
mahatmas and it produces intellectual 
superbrains, will Government encour­
age rice production?

Mr. Speaker: I could not follow his 
question. Did the hon. Minister 
understand it?
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Mr. Speaker: We will proceed to the 

next question.
NuTRmoNAL Research Institdti,

COONOOR

 ̂ *1131. Shri C. R. Narasimliaii: WIU
the Minister of Health be pleased to 
state:

(a) whetl^er there is a proposal to 
shift the Nutritional Research Insti­
tute from Coonoor to any other place; 
and

rb) the reasons for the same?
Tlie Mmister of Health (Bajtaimari 

Amrtt Kanr): (a) Yes.
(b) The reasons are that:

(1) the accommodation available 
in the present building; is not 
adequate lor the needs of the 
laboratories and facilities for 
further expansion do not exist;

(2) the laboratories have to work 
more or less in isolation from 
any other scientific activity in 
allied sciences with the resylt 
that the workers in the Insti­
tution are greaitly handicap­
ped; and

(3J the clinical facUities available 
in Coonoor are inadequate and 
do not provide sufficient 
material for investigation on 
nutritional disorders which 
are widely prevalent in India.

Shri C. R. Naraslsilian: Has the
State Government made any repre­
sentation in the matter?

Rajknmari Amrit Kaur: Yes, Sir.
The State Government was asked in 
the first instance whether it could 
give us any land where we could shift 
the Institute from Coonoor to Madras. 
Unfortunately, the land was not avail­
able except at a very high price. 
Since then, the governing body has 
met and it has taken a decision to 
shift the laboratories to Hyderabad. 
The Madras Government has again 
made a representation and are offering 
land and facilities and we are just now 
in consultation with the Chief Minis­
ter of Madras.

Shri Yeakalaraman;, For how many 
years has this Nutritional Research 
Institute been in Coonoor?

Rajkumari Amrit Kanr: It has been 
there ever since its inception. I do 
not know exactly when it was started.

Shri Veakataramaa: May I know
how many reports of great importance 
have been issued by that Institute?

Rajkiinuuri Amrit Kanr: I could not 
give the exact number of reports, but 
even last year a very good report was 
issued.

Shri Venkataraman: May 1 know
then what is the necessity for trans­
ferring it?

Mr. Speaker: Order, order.
Shri S. y. Ramaswamy: Is not the

climate of Coonoor suitable for nutri­
tional research? .

Rajkumari Aairit Kanr: I do not
think that nutritional research de- 
pmds upon climate. It depends upon 
very many other facilities and we 
want to shift this Institute from 
Coonoor because those facilities, as I 
have said in my reply, are not avail­
able there.

Shri S. V. Ramaswamy: Is there
any difficulty in getting additional 
accommodation at Coonoor?

Mr. S p ^ en  That is one of the 
reasons given.
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l>r. M. M. Das; May I know whe­
ther the Coonoor Institute is the only 
institute under the Central Govern­
ment for carrying on research in nutri­
tion, or is there some other institute 
also under the Central Government for 
that purpose?

Baikumari Amrit Kaur: The Coonoor 
Institute is the only one under the 
Ministry of Health, but there is also 
another one under the Ministry of 
Food and Agriculture.

WRITTEN ANSWERS TO 
QUESTIONS

P r o f it s  or S u g a r  M il l s

*U03. Dr. P. S. Deshmokli: Will the 
Minister of Food and Agriculture be 
pleased to lay on the Table of the 
House a statement showing:

(a) Gross profits of sugar mills in 
India for the years 1945-46, 1949-50,
1950-51 and 1951-52;

(b) dividends declared in each of 
the above years; and

(c) names of managing directors?
The Parliamentary Secretary to the 

Prime Minister (Shri Satish Chandra):
(a) to (c). Information is being col­
lected.
UP.S.C. A s s is t a n t  G ra d e  ExAMiNAtiOM

•1107. Shri M. B. Krishna: Will the 
Minister of Home Affairs be pleased 
tp state:

(a) the number of candidates who 
appeared for the UP5.C. Assistant 
Grade examination held in December 
1951;

(b) how many of them have quali­
fied in the examination; and

(c) whether in this examination the 
pass percentage has been increased 
from 40 to 507

The Minister of Home Affairs and 
States (Dr. Katju): (a) 2,973.

(b) 633 have qualified.
<c) Yes.

B o n g argaon -G au h ati R a il w a y  L in e

•1110. Jonah Amjad Ali: Will the
Minister of Railways be pleased to 
state whether there was any project of 
construction of a Railway line connect­
ing Bonagargaon with Gauhati via 
Jogighopa and Pancharatna with a 
bridge over the Brahmaputra river?

116 P.S.D.

The Minister of Railways and Trans­
port (Shri L. B. Shastri): The rep^ is
in the afiOnhative.

R a ilw a y  B r id g e  o v e r  B x v e A  
B ra h m a p u tra

•lllL Jonah Amjad AU: Will the 
Minister of Railways be pleased to
state:

(a) whether a survey for the con­
struction of a bridge over the River 
Brahmaputra from Jogighopa to Pan­
charatna was done;

(b) if so, when;
(c) whether there was any estimate 

prepared for the purpose;
(d) whether the execution of the 

work has been sanctioned; and
(e) when the execution of the work 

is likely to begin?

The Minister of Railways and Trans­
port (Shri L. B. Shastri): (a) and (b). 
Some investigations about sitii^ of a 
bridge at Jogighopa were carried out 
in 1947, but on account of the parti­
tion of the coimtry and consequent 
drain on resources and lack of neces­
sary equipment for boring into the 
river, further investigations were post­
poned.

(c) No estimate for the construction 
of the bridge was prepared.

(d) No.
(e) As the matters stand at present, 

there does not appear to be any likeli­
hood of the work being commenced in 
the next few years.

T r a c to rs

♦1112. Col. Zaidi: (a) WiU the
Minister of Food and Agriculture be
pleased to state whether there is any 
scheme for the manufacture of trac­
tors in India; and

(b) if so, what progress has been 
made in this direction?

The Parliamentary Secretary to the 
Prime Minister (Shri Satish Chandra):
(a) and (b). A nimiber of schemes for 
the manufacture of tractors were 
sponsored by the various parties but 
only three have survived.

A firm in Orissa has proposed to 
manufacture tractors in this country 
by arrangement with a German firm. 
Production is expected to begin before 
the end of this y^ar. A firm in Madras 
are assembling a well-known make of 
British tractors in their automobile




